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VACANCY CIRCULAR

National Green Tribunal, Principal Bench, New Delhi. proposes to fill up following posts all
deputation basis, as per details given below: -

Name of the posts
No

Hi
No. of

StS

03

Level in Pay Matrix as per
7th CPC

Level- 1 1 (Rs.67700-
208700)

Place of Posting

1 -Chennai Bench
1 -Kolkata Benc!

BenchI - Bho

1- Principal Bench
I Principal Private

Secret

IFR-;=unts OffIcer

Level- I I (Rs.67700-
208700
-Level-09 (Rs.53 1 00.

1 67800
Lei,; jIi--IRC:i%hci:m

T--Principal Bala;

maRTIiT NGT. PB and Zullal Bellches

*The posts are transferable to all Benches of National Green Tribunal either existing as of today i.e. New
Delhi, Bhopal, Chennai, Kolkata and Pune or established in future at any place in India.

1. Educational Qualification & Criteria for Assistant Registrar:

Officers possessing a Bachelors degree in Law from a recognized university and holding:
(a) Analogous post on regular basis in Central Government or State Governlnent or courts or tribuna]s;

OR

(b) Post in Ccntral Government or State Governnrent Ol- courts or tribunals with ave years regular service
in pay band-2. Rs. 9300-34800/- with grade pay of Rs. 5400/-

OR

Six years regular service in grade pay of Rs. 4800/-
OR

Seven years of regular service in grade pay of Rs. 4600.,/-
OR

Ten years of regular service in grade pay of Rs. 4200/-

Note I The depaIrmental OffIcers in the feeder category who are in the direct line of promotion shall not
be eligible for consideration for appoinLlnent on deputation. Similarly, deputationists shall not be
eligible for consideration for appuintlncnt by pronrotion.

Note 2: Period of deputation including the period of deputation in another ex-cadre post held inrmediately
preceding this appointmcnt in the same or some other organization or department of the Central
Governlnent shall ordinarily be three years. The maximum age limit for aplrointlnent by deputation
shall not be exceeding fifty-six years as on the clositlg date of receipt of applications.



Note 3: For the purpose of appointment on deputation basis, the service rendered on a regular basis by an
officer prior to Is1 January, 2006 or the date from which the revised pay structure based on the
recommendation of the Sixth Central Pay Commission hm been extended, shal: be deemed to be

The services rendered on the correspondillg gracIe pay or pay scale extended based on the
recommendation of the said Pay Conllnissiolr except where there has been merger of more than
one pre-revised scale of pay into grade with a comlnon grade pay or pay scale, and where this
benefit will extend onlv for the post, it>r which that grade pay or pay scale is the normal
replacenrenl grade witllout any upgrada{ion.

2. Educational Qualification & Criteria for Principal Private Secretary

Officers possessilrg a Bachelors degree from a recognized university and holding:
A. (1 ) Analogous post on regular basis in Central Government or State Government or courts or tribunals;

OR
(2) Post in Central Government or State Governnrent or courts or tribunals with six years regular

service in pay band-2. Rs. 9300-34800/- with grade pay of Rs. 4800/- i.e Level 8 in the Pay Matrix
OR

Seven years of regular service in grade pay of Rs. 4600/- i.e, Level 7 in the Pay Matrix
OR

Ten years of regular ser\'ice in grade pay of Rs. 4200/- i.e, Level 6 iII The Pay Matrix

B. possessing speed of 1 00 words per nlinute ill sho IT hand (English/Hindi)

Essential: Working knowledge of Computer OperatioIts
Desirable: Co111putel- Training cotlrse of Six lnonths’ duration from a recognized institution.

Note 1 : The departmental OFficers in the feeder category who are in the direct line of promotion sha]I not
be eligible for consideration for appointment on deputation. Similarly, deputationists shall not be

eligible for consideration for appointment by promotion.

Note 2: Period of deputation including the period of deputation in another ex-cadre post held immediately
precedillg this appointment in the same or some other organizeI lion or depalllnent of the Central
Government shall ordinarily be three years. The nraxilnum age limit for appointment by
deputation shall not be exceeding iI fly-six years as on the closing date of receipt of applicatiolls.

3. Educational Qualification & Criteria for Accounts Officer:

Officers possessing a Bachelors degree froin a recognized university and holding:
A. ( i ) Analogous post on regular basis in Central Government or State Government or courts or tribunals:

OR

(2) Post in Central Government or State Government or courts or tribunals in pay band.2 Rs 9300-
34800/- with three years regular service in Grade pay of 4600/- i.e, Level 7 in the pay matrix

OR

Eight years of regular service in grade pay of Rs. 4200/- i,e, Level 6 ill the Pay Matrix

Desirable: (i-) A pass in Subordinate Account service exalni11ation conducted by any of tIle organized
Accounts departments of the Central Governnlent or State Government.

(ii) Successful comp]etic)n of training in cash and accounts work in iS'l’M and experience in
handling cash, accounts and budget work

Note ! : The departmental Officers in the feeder category who are in the direct line of promotion shall not
be eligible for consideration for dppointlnent on deputation. Similarly, deputationists shall not be
eligible for consideration for appointl'rlcnt by promotion.



iF?
T\-otc : Period t)i' (;cjlutai:ait ;ncil,dillg tile period of deptltati011 in another ex-cadre pOSt held ilnlncd lately

preccdilrg tlr;s. ap:)oil-,tI-I\cnt iII tllc same or some other organization or clcpal-tlnent oF tIle Ce11tl-al

<.,ovcrnlrlcnt sil?!11 Old!1larily be three years. The lnaxilnuln age linrit for appointn'lcnr b)

deputa tiel-, sIri: it 1101 be cxceediilg fifty-six years as on dIe closing date of receipt of applications.

+. £.3uc3ti€rn3 1 Quaiitirat{{)n & Crilcl•ih for Private Sccreta ry

Otlie ers possesqin= t! Bac:1,’lcr degree 1IaIn I'ecogl\ised uni\'el-sity and I IOldIll.g:
{-3) a,laI,. SOLIS 17.. st .-II regular basis in the Cclrtral Goverlrlrlcnt or State Governnlent or courts or TrILl!';111 is

OR

(b) tIle post !)f r:eu11 \’taster or Stent>graplrer Grade-I with six years regular service in pay band--2. Rs.

c>30(,:-S'ISO':)'-- H';th grade pa)- Rs 4200/- i.e. Level -6 in the Pay Matrix and possessing a speed i-1- 1 OO

\var(is per in ill. lie ill shorthand and 40 words per minute in Type writing (English) in t:entral
(Ir>vcr111trelri ctr State <_love!-n171c11t s; or cotlrts or trIbunals.

Essential: C'olupulcl' 'I-1-:liliinu <=:curse of six lrlontlrs' duration t-lulu a recognIsed institute

i;c:sirable: 1)co_rce iII }an .

Note I I-he dc})hIllltell=,aT oft Icers in :.he feeder category u-ho are in tIle direct line of promotion sllall irl>I

be ciiuihle foi- :oilsidcraLi011 :-or apl)c>ilIInICIlt on deputation. Silnit21rly, deptlralionists shall I let be
eligi III: ft>1 '='ansiclel'bti CItI for itppoinlltrcnt by pr-olnotiOn

}\:\lje 2 1>cline oF (i:pulllii,]II including tile period of del)uta lion iII another ex-cad;'c post held l:llnIL:cii31cly
pI-ceed:IIP ;his 3Dpointlnel it iiI the same or some other OI'galrisatio:1 or (icpatllnelrl of tIle C'cntl-al
Govcrrrl:-leI-iI slrali ordinal-i ly be lllree years. The lnaxinr ulm age lilnit for appoint:neIH by dejlulali£:In
sIr:III !'I(II bc' exceeding tI fLy-six years as on the closing date of receipt oF applications

{?iease refer IcI NO-!- :e,ccruitllreni Rules. 201 1 and G.S.R. 1362 ( E) dated 02. II.20 17 oF MoI:F&CC, ( In\'t. Ol

India ni'ii llcati011 \vIIicir is 3vailalrlc on the t'iationai Green ’l'ribunal website. (Ll IIps: /'.''greelltribunat.gov. ID)

f_;eirera I COII d iii(Iii:,

I' Frc Co111}Icrcll' Au!1lt.lit)- reserves the right either to fi}I up the posts or lrot to proceed f(>r appc'llltnlc111

\viiI lotII asslcir'IIrR anY reason the;'c:of

FIle gener li {curls a-l1(1 coil(Iiitrans of deputation in tel-nls of OM No.6,''8/:009-F:sIt. (Pay- ii .I clatcci

1 7 06,20 t C>. as :-:.:ncllded ft-our lillie to lime as lrotiT-led bY the DoP'F, Go\ t. of 1lrdia shall be applicable

In Icl'csied ca!-!qJidatcs rn£ iv subnr it their application in the prescribed pt-ofonna (clrclosec! ) a lorlg
\'.'ilh l’cic\;In! .;toctllnents to\\'!!rds educational qualiflcatic>n, c.\peI-ience copies of' AC'lts o I' tIre
last fIve ) c:i -=_ 1-igilalIL'c cleal'ancc, integrity certitlcate etc. ill the envelope super:;crib IIIg
/\})piical loi! it:i- tIle pc's!. of.........." OII the Right-[land corner of the envelope to "Regisll'al

<;'-'ncr&Ii. T--;:Fi;€rrr3i Green Tribunal. Pl-inciltal Bench, Faridkot l-louse, Copernicus rVIal-g,
Ni:v DeliIi – iI {Peel “bv hand” on or before 15/04/2025 (5.00 PM) or by l<egistcl'::d 1’osI/

Speed Posts -,o as to reach this Tribunal on or before 15/04/2025 (5.00 P.M).

+ ,='=:Jplicalicr ils received alter 1 3,/-Ci4,.-’'2<):5 l:5.00 P. M } \\'ill not be entertaIned

Reglstl'a l- Ci el-ICI .!

(b.
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Copy to:

1. PS to Hon'ble Chairperson, NOT
2. PA to Hon’ble Judicial and Hon’ble Expert Members

3. All the I\4inistl-ies.,'Departments of Govt. of India
4. Registrars of all the Tribunals

Director. (P&l Div.), MoEF&CC, Indira Paryavaran Bhaw ein, Jor BuEll Road, New Delhi- 1 1 0003
Finance DepartInent, (3ovenllnent of Delhi with the request to circtllatc the vacancy among all the

Dcparunents of Govt. of Delhi
Registrar General, NGT, PB, New Delhi
Registrars of all the zonal benches (Bhopal, Chennai, Kolkata & Pune) - for circulation among the
Govt. offices

7

8

9. Deputy Registrar, N(IT, PB, New Delhi
10. Asst. Regjstrar. NG-F. PB. New Delhi
11. The Pay & Accounts O!-licer, Ministry of Environment, Forest & Climate Change, Government of

India. IPR, .Tor Ba.qh. Ne\\, Delhi
12. Computer In-charge for uploading on the website of NGI
13. Guard File

(?<leeta
Registra I

bel-al
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VP(hr Efta afll@m / National Green Tribunal

;MTV nRMa / Principal Bench

%€tafie gNU, qhrqf+tFvqFf / Faridkot House, Copernicus Marg
# fMI / New Delhi – 110001

+eRick ++: i

APPLICATION FORM FOR RECRUITMENPF ON 1)EPUTA'I'ION BASIS iN
NATIONAL GREEN TRI]3UINAL

Note: (i) The application should be fbrwarded through proper channel/ the concerned department, with
copies of the ACRs and Vigilance Clearance CertIficate, signed by the Competent Authority, given

at the end of the application /own.

(ii) Inconrplete, unsigned, antI the applications received nor on prescribed proforma and after the

last date of receipt of applicurions shall be rejected sunmurril}', without any notice to the
candidate.

Post applied for

I Name

(in black letters) Paste recent

passport size

photograph

2. Fathers Name

3 . Postal Address

4 Contact No

Alternative Contract No.

5 . Perlnanent Address

6. E-mail id
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7. Fax No.

8. Date of Birth

(Mention age as on last
date of application)

Years Months Days

= = =
9 . Date of Superannuation

10. Present Post

II . Present Pay Band/
Grade Pa)

12. Educational Qualification

Bard/Exaln Passed

University
Year of
Passing

Duration Subjects Percentage

13. Professional Qualification

Elam Passed Board/

University

Yea rs of

Passing

Dur£tior; Subjects Percentage
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14.Details of employnrent in chronological order (if needed, enclose a separate sheet duly authenticated
by your signature in the format given below):

OfTice/[nsttJ
Organisation

Post held Period
ToFrom

Nature of
appointment
(Regular/Ad
hoc/Deputation)

Scale of
Pay/Basic
Pay/Pay
Band with
Grade

+i
F) :1

Nature of
Duties

not Itol£ ling the posts ii®Matirade Pay (is per Celttral Governltte IIt pay s=1=iiTIinman
equivalent pay scale vis- i-vis Central Government pay scales (with proof)

15 In case the present employltrent is held on deputation, please state

a) The date of initial elllployInent : . . . , .

b) Period of appointment on deputation with address:

C) Name of parent office/organization to which you belong

16’ N}=::=T:::s(;/ sc[] ST[] OBC[---] Pu'DE] EWS []Ex-Set-viceinan Ll
Serviceman

: 7. Any Other Information
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DECLARATION

18. 1 solelnnjy declare and aftirln tllat fhe information given above is correct to :he best of rny

knowledge and belief. In the event of any inf-ormation being found false or incorrect or ineligibility being

defected before or after the interview/ selection/ engagement. tny candidature may be treated as cancelled

and, I shall be liable for any action as the Tribunal may deem fit and proper

19. That I fulfil the requisite conditions in terms of age, Pay Band & GP, regular service. and other

qualification for the post applied for i,e. ... . ... . .,.... . .

(Signature with date)

Name:

Date:

Place:

Recolnlnendat ion of competent authority

(i)

(ii)

(IiI)

Service particulars furnished by the applicant are verifIed from service records and are found
correct. Attested copies of ACRs for the past five years are annexed.

There is no vigilance case pending or contemplated against the officer.

If the officer is selected, he/she shall be relieved within 15 days of receipt of appointment
!ettel

(Signature of competent authority)


